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Andhra Pradesh, allotments totaling to 10 .95 lakh 
tonnes per month were sanctioned for the APSEB power 
houses for the quarter October-December, 1995. The 
matter was further reviewed and another additional 
allotment of 1.5 lakh tonnes (over and above the 
approved linkage for the quarter October-December, 
1995) was given for the Muddanpur Thermal Power 
Station of APSEB for the period November-December. 
1995

The allotment for the power houses of APSEB was 
further increased to 12 90 lakh tonnes/month for the 
quarter January-March. 1996

Month-wise total dispatches made to five power 
houses of APSEB from September, 1995 to May 1996 
as well as the % satisfaction vis-a-vis  average monthly 
long term linkages were as follows

Month Actual supply of % Satisfaction
coal made to vis-a-vis
power houses average

of APSEB monthly
(in lakh tonnes) long-term

linkage

September. 95 9 90 1 0 2 %

October, 95 8 69 90%
November, 95 9 37 97%

December. 95 12 59 1 30%
January. 96 14 13 146%
February. 96 1 2  82 132%

March, 96 15.14 1 56%
April, 96 13 76 142%

May. 96 12 98 134%

(Data provisional)

The actual supplies of coal to the power houses of 
APSEB had been substantially higher than the long* 
term linkages given to these power houses except for 
the months ot October and November. 95 In these two 
months, the level ot coal supplies could not be 
maintained to the desired level due to an illegal strike 
called and supported by extremist elem ents in the 
Singarem Collieries Company Limited, which is a public 
sector undertaking of the G overnm ent of Andhra  
Pradesh

World Bank Aid

1142 SHRI RAMA CHANDRA VEERAPPA Will 
the Minister of FINANCE be pleased to state

(a) whether the World Bank has recentty changed 
the aid strategy towards India.

(b) if so. the details thereof alongwith the reasons 
therefor, and

(c) the reaction of the Union Government thereon?

THE M INISTER OF FINANCE AND MINISTER OF 
COMPANY AFFAIRS (SHRI P CHIDAMBARAM) (a) 
No. Sir.

(b) and (c) Do not arise 

{Translation]

Setting up of EOUs

1143 PR O F RASA S IN G H  RAWAT Will the 
Minister of COMM ERCE be pleased to state

(a) the num ber of proposals received by the 
Government for setting up export-oriented units since 
the liberalization of industrial policy and the number of 
proposals cleared out of them so far

(b) the number of units out of them which have 
commenced production and the number ot units which 
have not yet commenced production, and

(c) the total amount earned by these units from
exports til! March 31 19967

THE M INISTER OF STATE OF THE MINISTRY OF 
COMMERCE (SHRI BOLLA BULLI RAMAIAH) . (a) 3632 
proposals were received tor setting up units under the 
Export Oriented Units Scheme Since liberalization ot 
the Industrial Policy (July. 91) out of which 2978  
proposals have been cleared.

(b) and (c) The information is being collected and 
will be laid on the Table of the House

(English]

Licence for Export Oriented Industries

1144 SHRI SOUMYA RANJAN Will the Minister 
of INDUSTRY be pleased to state

(a) the number of applications which are pending 
for issue of cent per cent export-oriented industrial 
licenses tor more than six months item-wise

(b) the reasons for not taking any decision on them
and

(c) the steps proposed to be taken to take decision 
on them7

THE MINISTER OF INDUSTRY (SHRI MURASOLI 
MARAN) (a) Thirty two applications to set up 100% 
Export Oriented Units in the fields ot prawn Shrimp 
acquaculture. deep sea fishing, cotton yarn alumina, 
granite products etc are pending for more than six 
months

(b) and (c) These proposals are pending due to 
various reasons viz non-furnishing ot clarifications by 
ap p lican ts , lack of reco m m en d ation s  ot S ta te  
Governments and grant ot temporary injunction by 
Hon'bie Supreme Court


